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_Open Letter to ALL FMCG Companies
Dhairyashil H Patil
National President
Kolhapur,Maharashtra. 1
9225804909/8329556799, | A
dhelryeshiihoatiiE gmoll. com
Hon. Dr.P.M,
Ganeshraam Respected sir
Chief Patron This is reference to our previows eommunicatian sent 1o your company ragarding the bsves faced by the dstrbutor fratemity by the elzn
Chennai, Tamilnadu. companies unathical predatory polices We refer to few eB28 comparies (e Homart, Walmart, Metro Cash n Carry, Booker, slastiorun,
9698312345/0B84063063. | udsanetc
1.K. Vaish We would also lke to refer Reuters articls *Prinees (0 [ i i
oy PR "By Abhirup Roy and Aditya Kaira, Where rmut':h done hrl:hrm mlrhr :nm H!uunm:ﬁmiudmm pricing uﬁ-rmd by liohart 1o
Gen. Secretary Jaipur the retailers which are much lower than the landing price of the distributor. Wi At AICRDF strongly oppose such business conduct dane by
9598312345/9884063063, these companies and are surprised 10 ee the companiet are conveniently ignoring the fact and se baing a party to all that is happaning
Rajesh Kurnar Sharma Today entire distributor's fratemity ks in danger due to a handful of capitalists, talabanic tendency as some B2B companies fave come
dowen to destroy this businass. Dieto this the big capitalist sB2B companies by way of flaunting law and wsing all unathical and pradatary
Org.Secretary,Telangana |  uc1ics 1o establish monopaly and destroy age old distribution network business which has been established by the companies and the
SE49098584. demanding nature of the company has lead to huge Infrastricturs and financlal investmants, attracting financial institutions to be a part &
parced of the above investments which is speculated to be in danger top.
Nakim Wackrn Al AICPDF Ewccutive councils meeting beld on 34 Nov unanimously decided to take unanimous stand for our members as Cur federation
Vice President, Kashmir committed to assure stability To Gur members and protect their intarest by mediating to co-ordinate with the company and resole the
9419006301 /7006121595, isgLied amicabiy. As & gt resort we assune toinitiate every stap n this conflict to safeguard thair business which hapafully will nat reach 1o
that extend,
IR Shuy! We demand urgent attentian and Inais pid resalution gn the aised
mind urg a an i f g0 the Concerms ¢ :
Vice President,Ranchi
9734681296, CHARTER OF DEMANDS .
1) Tréating all its customers as ONE smgle antity- No-super stockiest, rural stockiest, M._T. Stockiast, liomart, Walmart, Metro Cosh n Caery,
Chetan Kapadi Booker, elasticrun, udaan ete. Similar T.00T for all no preferential trestment to anyene singles enterprise rrespective of its volume,
Secratary, Company 1) We are the autharized chapnel partners of our company in ouwr designated srea, We have earned reputation and goodwill amongst oo
Affairs, Goa retallers by giving them good service for many years. We understand that Jioman /B20 companies ure offering them the same products of
SEO00ARTTT, your company 3t a lasser price than what i offer toauthorlzad distributors” and this ks adversely affecting our reputation and goodwill
Hance our demand is that we also recelve those products 8t pricss at which we glso can offer the same prices as fomart/B28 companies
3) Al Indla One pricing and schamas —This will eliminate cross border flaw of goods awing to differential pricing and schamas
FOORERt TN 4} Al schames should be on primary hasis
Secretary, Arbitration &) All secondary schamas should ba FCN and in ERP also it should be similarly defined as Post tax and net Protas which it i at present. This
Guhawahati will release nur capital Blocked in Input tox,
984067410/ 7002605422, T} Margins offered should be rewarked 50-85 1o take Into secount all incremental costs or linked to WPl indas.

R. Jayanth Ganig
IT. Org Secretary
Bangalore
9986065946,

8) For taking back stocks from the market on account of Demage, Expiry, launch fallure, ele. mirgln egubvalent to our bate margin should
b given

B} New friesh agreements should be warked out for which a draft commities should be formed with representatives from all concerned
10) Regulatory body with representatives from all concerned stakeholders in sach state should be formed

11} Every Company should appoint an independent ombudsman to look into the complaing froem the entire trade channel consisting of T/F,
Distributors, and dealers,
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The mesting have luriher unanimously decded to Plan of sction 1o exleguand cor businets mbenests againet Jiomart, Walmart, Metro Co
n Carry, Bookar, Haiticrun, utaan @i companies We hve decided (o call *Non coaperation™ movement againa all FRMCG companses
from 1® OF L 023
1) Demaad for » Lovel playing Nakd
wie B suthatized channel pariners of your company bn o deslignaded srea, We Bave narned reputaiion and gesdwill BT e
retafen by gving 1hem focd service For many irans, We understand {het jiomae and ctser 828 companies are leling 1hem ihe
same produets of e compary ot & lesser price Uhan what we offer them ard this & sdversely altecting our reputatian and gnodw
Henca gor demnand i that we alho recelve thate produchs ab prices 81 whach we shao can offor the same prices o emarnyaen
ceenpankei.
Hf cornpany b not able to ghve vt 8 level playing feld then we il drop the peodusts sold by flomast / B0 companded from our
ponifcks,

A} Mo laandh of mew products {uis's)
W vl Rot laundh iy now products of this Comeany snieo we Bt sn irsdemsking from e company thal the said prodests will s
e supilabie 10 Somaet § G20 cosnpanked In Lhe hiure.

3] Mo primany targots A famst [ B2 companisd are selfing the unnrndmun'ﬂ:h'-tur:pﬁqh the namne Ko wee will Aot 5
in & paitian ta take primary Tangets lrom the compary, However wit pramite thal we will maimtain the same serice lovels which w
arm presenthy ghvimg 19w reealers

) Na picking up explnyfreplocements from retsilers

Ay Hamanty B28 eempantes are alsa selling the same prodicty 1o our refailers we ste ned = 8 poillon to diflemndiate which produw
are w0t by us ana which 3re ot by Fomart/B2R companirshence we have decided Lo thop taking xgpicy
producty/demagedfresiacament products rem our reladon.

Befora pasting with the subsmisions, w0 a1 to eradicate the hardships Taced by the dealess of your Campeny  Considering th cverall
sconaria, io adaneis The et dintribators, We unpe the company (o call 2 joint mest with yir iompeny distributon and the
representatiey of AILPOF to'dlscsion and s aul the mabtes senicabily 10 Pl the Beslthy rapoort betwaen ths Compary and 43
ey owld et oeriched.

qull‘l’dm“limfrl.}-ww.ﬂﬂ B0 parnest detioe 1o know Bnd srdentty beliewe that (he Compeny rewends 12 1he
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